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Record of Proceedings

The matter was called out through a virtual hearing.

2. During the hearing, the learned counsel for the Respondent, TANGEDCO,
sought an extension of time to file its reply in the matter. The learned counsel for the
Petitioner also sought time to file its rejoinder to the said reply. She, however, prayed
that the order in the matter be reserved.

3. The Commission, after hearing the parties, directed the Respondents to file
their replies by 27.1.2026, after serving a copy to the Petitioner, who may file its
rejoinder, if any, by 10.2.2026.

4.  Accordingly, based on the consent of the parties, the order in the petition was

reserved.

By order of the Commission

Sd/-
(B. Sreekumar)
Joint Chief (Law)
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